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. 5915 7% faeett grae fREwaT 30, 2022/4919 9, 1944
No. 5915 NEW DELHI, FRIDAY, DECEMBER 30, 2022/PAUSHA 8, 1944

=% TREg i ST A
CIPECET

7% faeeft, 29 fawmr, 2022

FT.3T. 6158 (37).- FralT ALHT 7, T TTHAT AT, 1956 (1956 FT 48) (oH =oH za
THT I ATTHIT Fgl AT g) Al g7 3F df ITART (1) F AT ST A T2 9T GFR F 925
qag 3T TSAN HATAT il ATSGAAT HEAT 1.3, 2468(37) f&aT® 31 72, 2022 , ST 9T % 597
HEqT 2341, faAT® 31 9, 2022 FATHOT, AN I, @ 3, ITET (i) § THIAT T T2 =fF, gRT AHAATg
TS % FOOTNRT Srer § FOMRET - FOOH 70, TEE TATAR 219 (797 TA0F Fa7-42) T, 11/0-
19/0 TF FSTT FH ASTET FIA & AT SATHAT I FA, TwelT. 12/2 & . 18/2 % Bie [ &
TSR, AT T AT, €T At 7 A7, TrAT FT AT 607 9 TAHATT T 6 q@ve a7 Faf,
LA, T T TATAT & 0 I ATILAAT | 315 A9 | i | &1 o i 3 % o
rer T =TI Ay off

T I ATIGAAT T AL I<h ATAHAR &l T 3F H ITIRT (3) F el g "12 s
2022" =t "faarRe" 7 "2 Bg" T H yeriara o o ;

ST ST ITH g0 2 37T T T o 39 9¢ 6= T foT 8 377 ey 7 == &7 (&dr
&

8794 G1/2022 @)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

S qEAH AT 3 ATAHIH o0l 1T 3 il ST (1) F ATELT H, Fva 1T TLHIT Hl TIAT RAE T
T

qA: AT, Fral T TLHTL, TeAT ITIAFTET T 3Th RATE 9T T T I 32 3I<F ATA=I| 6T &y 39
&1 ITETT (1) FET Y& ARIT FT TN Fd g0, Tg AU Fdl & T I Al § [Aeg i #7
TATh TSI o o1 SSie 3T ST =110 ;

ST T4, el TLHIY, ITH ATAHIH o0l 1T 39 AT ITLTIT (2) F ATHLIT | T TN FAT g ToF
TH ATSAAT o TSN H TR I, I AT H ARy qfi a8t Feetr i & 7 g areateas &9
q e qeente | Afgd gr St |

I
ARAATE TST F FOTART orer H FTRRY - FO4H ARG, A TOHR 219 (AT TATH Fa<-42) % fareT.
11/0-19/0 T FRTF F ASIGA FHA & 1T SATHIAT o< A, T, 12/2 & T, 18/2 7 Bie 7o &1
S T, ATfert &7 fAwtor, see ate = fawtor, giemr w1 Stdwor 3 e aF F forg asiq & S

FTAT TEAT TR srraT GX=T R e

T T AH: TAAATS fSrer =T arw: Fenad

FAF || qEAT FET|| S FT TR D gfy #r ATt Raes sl # 1AW

gEgT BN SERT)

(BT #)
1 2 3 4 5 6
ATHH T AT FOMRAT
Tie 7 A1 Rt

1. QAT Mg T Goal AT ATIE

1 11/1A BEll SIEY 0.0045 2. FFCEAT TAT FAIA
(11/172)

2 20/1 fasfr SUES 0.01 ik TR
(20/1)
AT TAT GAATHT AT

3 20/2 st E1E] 0.0055 (2027
1. A&t Ot Tiaan 2.

4 21/1 ﬁ?ﬁ' 3\1% 0.0035 (I\ﬂ“‘fﬂ qT:ﬁ"IIIGIQ"I 3. H'jilai"lh
?*ISI#EI 4. 394 ? dlelAgl
(21/1%)
FHTOTT T ACTAT

5 21/2B st 1K 0.0048 (21/2412)
1. AT T FeaaT T1aE 2.

6 22/1 LKl LK 0.0656 TOIHA I AT
(22/1%)
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22/2

0.0185

1. qAET T FooaT 977E 2.
=l I AT
(22/23)

22/3

0.0003

1. AT T oAt 977 2.
=l I AT
(22/34)

268

TR (TTTCTesheT
JUEEIED)

0.0011

FRAATE TLHT
(268/2)

10

272/1

0.0295

1. TLEATHT T TAETSST 2. et
T JRTTeeT 3. &g Miee 0=
JIRITSET 4. THAT M T
LT Mg 5. AT T
XY g 6. e 7=
AT g 7. HAWIE I
JreTranTrg 8. foeeaT e =
fFerTiaTieT 9. TLEATHRTSET T
GRS

(272/14Y)

11

27212

0.0085

1. TLEATH I IAMTSEX 2. AT
T 3. REANTSET T FTsey
(272/24Y)

12

272/5

0.0615

1. FEET T T a2T AT 2.
ATEAY AT, ATIagaT (ATrara®
HTAT {AFAA) T AT 3.
IGEIRE R E R A R
(272/54T)

13

272/6A

0.0178

1. TRt ieT O e e

2. WEEd T =T g
(272/6T2)

14

272/6B

0.0157

H = e 3% e
UIEES

(272/672)

15

272/8

0.0054

TLEATHT e T qafeaeT"

(272/84)

16

2731

0.0008

FEEETHT ST T FHaaoIH
(273/13)
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17

273/8

0.03

1. ffFamET 0 A= g 2.
JTETANTIEY [ ANTIRITSEX 3.
IERIERE RIS
JITA TSI T ATA NS 5.
TEEATHT T AT

(273/8)

18

275/3

0.0143

1. 3T MTareae T ToI= 2.
Ao O oToq= 3. dFeT
T ATAA 4. FHAFHA TAT

THHTUTA
(275/34)

19

275/4

0.005

1. AT A T dFH2TT 2.
Trferad T FoI= 3. IS
e I seqe

(275/4)

20

3/1

TR (TTTCTsheT
TSN

0.0474

THAATE TLHT
(3/1)

21

51/1

0.02

TTHPTIT T AT 910
(51/15)

22

51/2

0.0006

UIEEGRER I IR
(51/24)

23

52/2

0.0003

1. dFEFHA TAT TAETHT 2.
e 7= e 3.

FOEAT T FOOAT ATAE
(52/27)

24

52/3B1

0.004

1. ALAT AT T T 91T 2.

TH TTHFC A T 1 T
EEIRCE

(52/3114)

25

53/1

0.0003

AT AT T IAT
AT

(53/17fY)

26

8/1

0.0068

1. TTHFEH T Fq=AT ATAE 2.
e O sroq=T A 3.

FhEeqe T ACTHT A1IE 4.

TSP T T e 5. qrraest




[¢TRT Hl—=ve 3(ii)] T T TSI © T 5

EEIRNEES]
(8/1%)

1. TTHFEOTT T I 917 2.
Ao O SToqET AT 3.
FHeETTT [ AT A19E 4.
TSI Tl e 5. qAraest
ECIRIEET

(8/24)

27 8/2 EEil 1 0.0294

1. THET T TUIeAT 2. TS0 T
28 8/3A IBEll SIEY 0.0553 oIt
(8/312)

1. AFHEHA [ AT ATAE 2.
EECHERERERIEIL I IR E)
29 8/3B1 BELl SEY 0.0486 AT O RemaT AT 4.

(8/3r14Y)

1. AFHEHA [ AT ATAE 2.
EECHERERERIGIL IR E)
30 8/3B1 IGEll SIEY 0.0002 AT O Rremand A 4.
q&ras O feemandt 9
(8/3aT1%T)

o 3% T e e

31 8/3B2 EEil (81324

£

0.0024

F 0.5176

[T. . CE-RO/Chennai/MoRTH/12014/68/2020-21/3D]

TTSTT e, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th December, 2022

S.0. 6158(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.O. 2468(E) dated 31st May, 2022 , published in the Gazette of India, No. 2341 dated 31st May,
2022 Extraordinary, Part Il, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National
Highway Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government declared its
intention to acquire the land specified in the Schedule annexed to the said notification for Strengthening the existing
carriageway in km. 11/0-19/0 including Geometrical Improvements, Widening of Minor bridges at Km. 12/2 & Km.
18/2, Construction of Drains, Construction of Breast Wall, Widening and Reconstruction of culverts, Construction of
Retaining walls in Krishnagiri- Kuppam Road NH-219(New NH-42) in the district of KRISHNAGIRI in the state of
TAMIL NADU
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And whereas the substance of the said notification has been published in ““Dinakaran” and “The Hindu” both
dated 12 July 2022;; under sub-section (3) of section 3A of the said Act;

And whereas objections have been received and the same have been considered and disallowed by the
competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling for Strengthening the existing
carriageway in km. 11/0-19/0 including Geometrical Improvements, Widening of Minor bridges at Km. 12/2 &
Km. 18/2, Construction of Drains, Construction of Breast Wall, Widening and Reconstruction of culverts,
Construction of Retaining walls in Krishnagiri- Kuppam Road NH-219(New NH No-42) in district of
Krishnagiri in the state of Tamil Nadu

|State: TAMIL NADU District: KRISHNAGIRI
Sl Survey Type of Land Nature of Areain Name of the Land
No. Number Land Hectare Owner/Interested Person
Part Survey No:
Ll 2 | 3 L ¢ 5 | 6

| ||Ta|uk: Krishnagiri

| ||Vi||age: Chinnamattarapalli

1. Munisamy Naidu S/o Subbaiya
naidu 2. Venkatammal W/o.
Kannappan

11/1A2

1 11/1A Private Dry 0.0045

Ammayiammal W/o Munisamy
2 20/1 Private Dry 0.01 Naidu
20/1

Ammayiammal W/o Munisamy
3 20/2 Private Dry 0.0055 Naidu
20/2B

1. Munilakshmi W/o Govindan 2.
Rajammal W/o. Govindan 3.

4 21/1 Private Dry 0.0035 Manoharan S/o. Kondachetty 4.
Devan S/o. Kondachetty

21/1B

Venkatappan S/o Appanannan

5 21/2B Private Dry 0.0048 21/2B2

1. Munisamy S/o Subbaiya Naidu 2.
6 22/1 Private Dry 0.0656 Pappannan S/o. Narayanan
22/1B

1.Munisamy S/o Subbaiya Naidu 2.
7 22/2 Private Dry 0.0185 Pappannan S/o. Narayanan
22/2B

1.Munisamy S/o Subbaiya Naidu 2.
8 22/3 Private Dry 0.0003 Pappannan S/o. Narayanan
22/3B
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268

Government(Pappinaikan
Erikodi)

Poramboke

0.0011

Government of Tamilnadu
268/2

10

272/1

Private

Dry

0.0295

1. Duraisamy S/o Theragounder 2.
Samudi S/o Theragounder 3. Siddha
goundar S/o Theragounder 4. Samudi
gowdu S/o Varadhappa gowdu 5.
Veerabathiran S/o Varathappa
gowdu 6. Sithaiyan S/o. Varathappa
gowdu 7. Sithagowdu
S/o.Thodathigowdu 8. Chinnappa
gounder S/o.Kilorigounder 9.
Duraisamygounder S/o.
Samudiappan

272/1B

11

27212

Private

Dry

0.0085

1. Duraisamy S/o Theragounder 2.
Samudi S/o. Theragounder 3.
Siddhannagounder S/o.
Theragounder

272/2B

12

272/5

Private

Dry

0.0615

1. Samudi Gowdu S/o Varathappa
Gowdu 2. Minor Vee.Senthilkumar
(Guardian Mother Muthammal) S/o.
Veerabathiran 3. Sidhaiyan S/o.
Varathappagowdu

272/5B

13

272/6A

Private

Dry

0.0178

1. Chinnappa Gounder S/o Sinneri
Gounder 2. Mahendiran
S/o.Chinnappa gowdu

272/6A2

14

272/6B

Private

Dry

0.0157

Sriramulu S/0.Chinnappan alias
Chinnappa gounder
272/6B2

15

27218

Private

Dry

0.0054

Duraisamy gounder S/o
Samudiyappan
272/8B

16

273/1

Private

Dry

0.0008

Duraisamy gounder S/o
Samudiyappan
273/1B

17

273/8

Private

Dry

0.03

1. Srinivasan S/o. Venkatramanaidu
2. Thottappagounder
S/o.Nagappagounder 3. Chinnaraj
S/o. Thoraligounder 4. Thoraliappan
S/o. Thoraligounder 5. Duraisamy
S/o. Samudiappan

273/8

18

275/3

Private

Dry

0.0143

1. Utheri Govindan S/o Appannan 2.
Thimmappan S/o. Appannan 3.
Venkatappan S/o. Appannan 4.
Kannammal W/o. Ramakrishnan
275/3B

19

275/4

Private

Dry

0.005

1. Govinda Naidu S/o Venkatappan
2. Govindan S/o. Kuppannan 3.
Uthari Govindan S/o. Appannan
275/4

20

31

Government(Pappinaikan
Erikodi)

Poramboke

0.0474

Government of Tamilnadu
3/1
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21

51/1

Private

Dry

0.02

Ramakrishnan S/o Appanna naidu
51/1B

22

51/2

Private

Dry

0.0006

Govindan S/o Appanna Naidu
51/2B

23

5212

Private

Dry

0.0003

1. Venkatammal W/o Munisamy 2.
Thimmarayan S/o Chinnachetty 3.
Krishnammal W/o Krishnappa Naidu
52/2B

24

52/3B1

Private

Dry

0.004

1. Saravana Bhavan S/o Gopal Samy
2. S.Ramakrishnan S/o
Late.S.Sadhasivam

52/3B1B

25

53/1

Private

Dry

0.0003

Lakshminarasimman S/o Periya
narasimman
53/1B

26

8/1

Private

Dry

0.0068

1. Ramakrishnan S/o.Appanna Naidu
2. Thimmappan S/0.Appanna Naidu
3. Venkattappan S/o.Appanna Naidu
4. Rajammal W/o. Govindan 5.
Munilakshmi W/o. Govindan

8/1B

27

8/2

Private

Dry

0.0294

1. Ramakrishnan S/o.Appanna Naidu
2. Thimmappan S/o.Appanna Naidu
3. Venkattappan S/o.Appanna Naidu
4. Rajammal W/o. Govindan 5.
Munilakshmi W/o. Govindan

8/2B

28

8/3A

Private

Dry

0.0553

1. Ramesh S/o Ganapalli 2. Rajesh
S/o. Ganapalli
8/3A2

29

8/3B1

Private

Dry

0.0486

1. Venkatappan S/o Appanna Naidu
2. Venkatesan S/o. Chinnasamy
Naidu 3. Narayanan S/o.
Chinnasamy Naidu 4. Murugesan
S/o. Chinnasamy Naidu

8/3B1B

30

8/3B1

Private

Dry

0.0002

1. Venkatappan S/o Appanna Naidu
2. Venkatesan S/o. Chinnasamy
Naidu 3. Narayanan S/o.
Chinnasamy Naidu 4. Murugesan
S/o. Chinnasamy Naidu

8/3B1C

31

8/3B2

Private

Dry

0.0024

Munirathinam alias Rathana W/o
Munisamy
8/3B2B

| ToTAL

05176

[F. No. : CE-RO/Chennai/MoRTH/12014/68/2020-21/3D]
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